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Kau shal

Us.

Union of India
Through,
General Manager, N, Rly.,
Baroda House, Neu Delhi

The Chief Bridges Engineer,
Bridge Line, N, Rly,,
Baroda House, Neu Delhi

The Senior Civil Engineer,
Bridge Line II
Bridge Line Office,
Lq] pat Nagar, NeuDelhi.

Dated: 2.11.1993

Applicant

R Ospon dent s.

Present* Shri SJrinder Singh, counsel for the applicant.

COR A1*1 : 1, Hon'ble Mr, 3,P. Shartna, Member (3)

2, Hon'ble Mr, B, K, Singh, Member (A)

3UDGMENT (ORAL)

(Delivered by Hon*ble Mr, 3,P, Sharma, Member (A)

The ^plicant in this application has prayed

for quashing of the order of dismissal passed by the

Disciplinary Authority on t he basi s of his conviction in

a murder case by the Sessions Court, Hardoi in U.P,

u hi ch is under appeal before the Lucknou Bench of the

Allahabad High Court,

2. Heard the lea-ned counsel for the applicant at

length. The learned counsel u aits to withdraw the appli

cation. He is alloued to withdraw the same. The

application is dismissed as withdrawn.

( B. K, Singh ) ( 3,P, Sharma )
Member (A) Member (3)
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